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(ﬁ‘c‘lﬂ'ﬂﬁﬁf/ Assessment Year: 2012-13)
M/s. GMV Projects and Systems ACIT
S8/S17, SIPCOT Industrial Park, Non-Corporate Circle-15(1)
Vengadu Village, Pillaipakkam Post, g9/ Vs. | Chennai.
Sriperumbudur Taluk,
Kancheepuram Dist.-602 105
RIAA@Y. /SIS 3HRY./PAN/GIR No. AAGFG-1503-J

(&TﬂFIT?ﬁ/Appellant) | : | ot/ Respondent)

Corrigendum

The assessee, vide its letter dated 26-03-2024, seek correction of PAN
in cause title of Tribunal order dated 13-03-2024 passed in captioned
appeal. Accordingly, the correct PAN of the assessee may be read as

AAGFG-1503-J instead of AAGFC-1503-J, wherever it occurs in the

order.
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